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CP No. 171/ALD/2017

Sri Adesh Tandon, PCS for the petitioner. Sri Gopesh Sahu for the
Respondent Company. Srinath Tiwari, Central Bank of India.

The counsel appearing for the respondent seeks time to file reply
to the main company petition to counter the interim relief being sought
for. The time is granted. Reply to be filed by two weeks.

Meanwhile, the petitioner counsel instructed to provide a spare

copy to the PCS.
The matter to be listed on 12" Februarv, 2018,
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Date: 23/01/2018 H.P. Chaturved,
Typed by Member(Judicial)

Jyoti
(Stenographer)
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